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.A.bnract of the Proceedirlg. of tM O~  of tAe GOfJe,."or O,."t!f·,,,z oJ I"dia, 
~  for the purpose of making LatDB and lleglliation. ""del' the 

prmn.ionB of 'he .A.ot oj Paru,ament 341'!J5 'Pic., cap. 67. 

The Council met at Government n ~ on Frid:1Y, the 8th February, 1884. 

PRES'ENT: 

-
The Hon'ble J. Gibbs, 0.8.1., O.I.E •• President of the Council of the Gov-

ernor General, ~' . ;. 
Lieutenant-General the Hon'ble T. }'. Wilson, C.B., O.I.III. 
The Hon'ble O. P. Dbert, C.I.B. 
The Hon'ble Sir S. C. Bayley, I.C.8.I., C.I.E. 
The Hon'bla T. O. Hopt', 0.8.1., C.I.E. 
The Hon'ble Sir A. Colvin, K.C.lI.G. 
The Hon'ble H. S. Thomas. 
The Hon'ble KriBtodas pal, Mi Bahndur, C.I.E. 
The Hon'ble J. W. Quinton. 
The Hon'hle T. M. Gihbon, C.I.E. 
The Bon'ble R. Miller. 
The Hon'ble Amir Ali. 
The Hon'bla W. W. Hunter, LL.D., C.I.B. 
The Hon'ble H. 1. Reynolds. 

EXPLOSIVES DILL. 

The Hon'ble Mao lLBBRT asked for leave to poctpono the Motioo that tho 
Report of the Select Committee on the Bill to regulate the manufacture, kcpp-
iog, sale, conveyance and importation of expJ08iV611 be taken into consideration, 
and the Motion that the Bill I.e passed. He explained that he had recw,iv4"d 
at a late hour on the previous day some IUggeations AI to the Bill which it 
would be desirable to collsider before tho Report of t.he Sclout CoJDJDlttoo W'tuI 
taken into consideration hI the Council 

u.Te was granted. 



98 CIIUTIA NAGPUR ENOUMBERED ESTATES. 
r Sir Steuart Bayley.] [8TH FJ!;DltUAR.Y, 1884.] 

CIIUTIA NAGPUR ENCUMBERED ESTATES ACT, 1876, AMEND-
MENT BILL. 

The Hon'ble SIB. STEUART BAYLEY presented the RepOrt of the Select 
Committee on the Bill to amend the Ohutia Nagpur Encumbered Estates Act, 
1876. 

The Oouncil adjourned to Friday, the. 15th February, 1884.. 

. FORT WILLIAM; 1 
The 11th FelJ1'uary, 1884. 

D. FITZPATRICK, 
Secretary to the Government of bJdia, 

Legi.latioe Department. 




